. NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI BENCH

CP NO. 16/111(ND)/2017

CORAM:
- PRESENT SMT. INA MALHOTRA
:  HON’BLE MEMBER (J)

' .ATTENDANCE CUM ORDER - "SHEET OF THE HEARING BEFORE NEW
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON
17, 08. 2017

- . NAME OF THE COMPANY M/s Moch Mundlpharma Beauty Products Pvt. Ltd.
| &»ECTION OF 'I‘HL COMPANIES ACT: 441

_@NO NAME. ' DESIGNATIO‘N REPRESENTATION SIGNATURE
P the Petitioner (s) : None.
'_'Ed'r“.the{f'Respon'dent (s) | None. -

ey ORDER

No report has been receiired in this case. Notice to the ROC for 5t

'Séptember 2017.

So~

(Inai Malhotra)
Member (J)

~ (Lekh Raj Singh)



